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ARREST OF IMEMBERS

The following message addressed to the Hon'ble Speaker, Delhi
Vidhan Sabha was received from the Deputy Commissioner of Police,
New Delhi District, Delhi § =

" I have the honour to infomm you that S/Shri Arvinder
Singh Lovely and Naseeb Sin h, MLAs have been arrested
in Case FIR No.186 dated 30/6/2000 u/s 147, 148, 149,
186, 188, 332, 353 IFC by Parliament Folice Station
at around 12 O'Clock for disobeying the lawful direction

of Police, "
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